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11.07 hrs.
MEESAGE FROM RAJYA SABHA

SECRETARY: Sir, I have to re-
port the following message received

from the Secretary of Rajya
Sabha:—

“In accordance with the provi-

sions of sub-rule (6) of rule 186

of the Rules of Procedure and
Conduct of Business in the Rajya
Sabhu, I am directed to return
herewith the Appropriation (No. 4)
Bill. 1969, which was passed by the
Lok Sabha at its sitting held on the
26th August, 1969, and transmitted
to the Rajva Sabha for its recom-
mendations and to state that this
House has no recommendations to
make to the Lok Sabha in regard
to the said Bill"”

COMMITTEE OF PRIVILEGES
EiGHTH REpORT

SHRI R. BARUA (Jorhat): I beg
to present the Eighth Report of the
Committee of Privileges.
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THE MINISTER OF FOREIGN
TRADE AND SUPPLY (SHRI B. R.
BHAGAT): Mr. Speaker, Sir, 1 rise
to make a statement on the decisions
taken by the Government regarding the
cotton price policy for the Cotton Year
1969-70, which will start on 1st Scp-
tember, 1969, As the  Honourable
Members are aware, statutory controls
on prices of cotion were removed
with effect from 1st September,
1967. During the cotton years 1967-
68 and 1968-60, an attempt was made



